
UI\TDER SECTION 3971398 oF IBC
In the matter of:

Shiv Pratap Gujar & Anr.
VS. ........ Applicant/petitioners

Shree Govind Town pranners pvt' Ltd' & ors' """....................Respondent

Order delivered on 06.09.201gCoram: Shri R. Varadharajan, Member (Judicial)

For Petitioner (s)

For Respondent(s)
: Sushil Daga, Anurag Kalavatiyo, Adv.
: Anurag Upa dhyaya,Adv.

ORDER
Representation is made on behalf of the petitionelfMr. Sush, Daga,

Advocate that instructions has b..*ro3, the petitioner in reration to his 4--A
appearance before this Tribunal and for filing the vakaratnama for the petitioner,
Mr' AnuragrRespondent No'3 is personally present and represent that in relation
to another matter the same is pending before the New Delhi Bench of NCLT and
a representation has been made by the petitioner herein that it is in the process of
filing an application before the Hon'ble Principal Bench seeking for the transfer
of both the petitions to the same Bench. It is also represented by Respondent No.3
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that pleadings in this matter is complete and that the respondents are in the process

of engaging a counsel to appear before this Bench for continuation of the

proceedings and that in relation to the same time may be granted. Taking into

consideration all these representations the matter is posted on I l . r 0.20 r g.

(R. Varadharajan)
Member (Judicial)
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